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(C) The 'following awards are pro-
posed to be given:-

-_ ... ---.-.---.-----~ 
t"EATURES: 

Bat I"'j inl Golde.n Peacock 

It'St Director. • SiJvel' Peacock 

Ikst Actor Silver Peacock 

8t:!1 Actre!'s Silver Pcacl..)ck 

~Vf:rial J ury }>ri;r.~ Sil vel' Pc:cl(;()ck. 

·"H()RTS: 
.BC"IC'. Filrr~ Goldt":n Pl'acock: 

Silver Peacock. ( (,)p-
tiona)) . 

-.rhe filmg entered in the Festival will 
,'lot be released for public .show in the 
.~ountry, as India's International !llm 
~'estival is held under InternatIonal 
Regulations which lay down that a 
:11m cannot be screened more than 
three ti.mes' and that no film will be 
. .;.hown outside the city where the '1es-
.... iva) is ~arganised. 

Policy fOr Distribution of Diesel 

:)089. SHRI SHIV KUMAR SINGH 
fHAKUR: Will the Minister of 
PETRO·LEUM, CHEMICALS AND 
f;EHTILIZERS ·be pleased to state: 

t a) whether the attention of Gov-
~'i:nment has been dra,vn to a news-
: t.'t~m appearing in the "Indian Ex-
IJl'ess" dated 12th ·November, 1980 
,~tnder the caption -"Lack ·of uniform 
.ji~~el policy creates chaos"; 

~ b., if so. th e reasons ior not issuing 
" unIform' pOlicy guiding the state 
Governments fOr proper distribution 
··)r diesel; 

i (:) the names of the States which 
~tJ e hard hit as a result of shortage of 
diesel and other oils and the steps 
·being taken to improve the position; 
·lnd 

(dj whether Government are consi-
dering to revise their 'policy for dis-
tribution 'Of diesel to the State Gov-

:1041 LS-'1, 

ernments, if· so, the details thereof and 
if not the reasons there':tor? , 

THE MINISTER OF PETROLEUM, 
CHEJ.\1ICALS AND .FERTILIZERS 
(SHRI P. C. SETHI): (a) Yes, Sir. 

(b) This Ministry makes the over-
.ll monthly allocation of High Speed 
Diesel (HSD) oil to the States and 
Union Terrioories. This allocation is 
split up by the· State Governments 
between the different sectors consum-
ing H8D like agriculture, -<transport, 
industry, etc. based on the priorities 
drawn up by the State Government 
for different uses of diesel depending 
upon the requirements which vary 
from State to State. This Ministry has 
advised the State Governments and 
Union Territory Administrations to 
regulate the sale and Distribution of 
diesel in such a manner as to ensure 
proper and equitable distribution of 
the product to the various p.riority. s~c.­
tors. Issue Of diesel to vehIcles plyIng 
on inter-State routes is regulated by 
the rules and orders so framed by the 
State Governments. Depending upon 
the size of the State and the number 
df such vehicles passing through a 
State, the quantum of diesel issued to 
such vehicles differs, 

(c) The diesel demands in most of 
the States, with the exception of the 
States and Union T'erritories in the 
North East region. have been by end 
large fully met in recent months. 
The availability of other petroleum 
products of mass consumption is 
generally satisfactory . 

(·d) Since the existing policy for 
distribution of diesel is working satis-
factorily no revision thereot is consi-
dered necessary. 

Setting up of Petro-Chemicals Com-
plex in Vidarbha 

3090. SHRI SHIV KUMAR SINGH 
THAKUR: Will the Minister of 
PETROLEUM, CHEMICALS AND 
FERTILIZERS be pleased to state: 

(a) whether it is a fact that a dele-
gation of Members ot Parliament and 
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State Legislators from Vidarbha relion 
Of Maharashtra State submitted a 
memorandum to the Prime Minister 
recently for setting up petro-Chemi-
cals complex in Vidarbha, as reported 
in the Indian !Express dated 14th 
October, 1980; 

(b) if so, the details of the complex 
to be set up together with its annual 
production capacity, what petro-chemi-
cals will be produced, estimated ex-
penditure to be involved and when it 
is expected to start production; and 

(c) whether there is any such pro-
posal under the consideration of Gov-
ernment to set up a complex in Madhya 
Pradesh also, if so, the details thereof 
and if not, the reasons theref,or? 

THE MINISTER OF PETRO~E:UM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) Yes, Sir. 

(b) Govt. have decided in principle 
to set-up a petro-chemical complex 
viz., a gas cracker and its down stream 
units at Usar, South of ThaI Vaishet 
in Maharashtra. The details of the 
complex are yet to be finalised. 

(c) Govt. of Madhya Pradesh have 
also submitted a proposal for setting 
up ·an aromatics complex, which will 
also be considered by the Site Selec-
tion Committee set up by the Govt. for 
recommending suitable, locations f'or 
new aromatics projects. 
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